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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
RESOLUTION
New Delhi, the 20st July, 2023

No. E-11013/2/2019-Hindi.—Government of India, in partial amendment to the Resolution published in the
Gazette of India, Part-1, Section-1 dated 01-07 January, 2022 vide No. E- 11013/2/2019-Hindi regarding reconstitution
of the Hindi Salahkar Samiti of Ministry of Ports, Shipping and Waterways, hereby accord its approval to nominate
Shri Dhananjay Bhimrao Mahadik, Member of Parliament (Rajya Sabha) as non-official member of the Hindi
Salahkar Samiti of Ministyr of Ports, Shipping and Waterways, in place of Dr. Vikas Mahatme, Member of Parliament
(Rajya Sabha), earlier nominated as a non-official member of the said Samiti by Ministry of Parliamentary Affairs, at
serial number 23, consequent upon his retirement.

2. The tenure of Shri Dhananjay Bhimrao Mahadik, Member of Parliament (Rajya Sabha) in this committee will

be till the remaining term of the committee.

3. All other conditions given in the resolution of even number dated 28.12.2021 shall remain unchanged.
ORDER

Ordered that a copy of this Resolution be communicated to Administrations of all States and UTs, All Ministries and
Departments of Government of India, President’s Secretariat, Vice President’s Secretariat, Prime Minister’s office,
Cabinet Secretariat, Lok Sabha Secretariat, Rajya Sabha Secretariat, Committee of Parliament on Official Language,
Niti Ayog, Comptroller and Auditor General of India, Election Commission, Union Public Service Commission and
Parliament Library.

It is also ordered that the Resolution be published in the Gazette of India for general information.

AGRIM KAUSHAL, Economic Advisor
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